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Agreement with Poland for supply 
of ShiPs 

'411. SHRI R. V. SWAMINATHAN: 
SHRI P. A. SAMINATHAN: 

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether agreement has been 
reached between India and Poland 
fOr supply of Ships to India; 

(b) if so, what are the main 
features of the agreement; and 

(c) what is the total number of 
ships to be supplied under the agree-
ment? 

THE MINISTER OF SHIPPING 
A..'PI!D TRANSPORT (SHRI KAMLA-
PATI TRIPATHI): (a) to (c). In 
the recent meeting of the Indo-PoUsh 
Joint Commission held in Warsaw 
during November, 1973, Poland agreed 
to supply one ore-oil-bulk carrier of 
1,05,000 DWT during the Fifth Plan 
period and also agreed to explore the 
possibility of supplying another such 
ship. Poland has also offered product 
tankers of 25,000 to 28,000 DWT, con-

,ainer ships of 8,000 DWT, other 
smaller ships upto 15,000 DWT and 
one oil tanker of 2,50,000 DWT. The 
Indian Shipping Lines are being ad-
vised to pursue the matter with 
Polish ship-!:luilders for fin'alising 
orders after negotiating price, pay-
ment terms etc. 

Distribution of Fertilisers 

'414. SHRI J. G. KADAM: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the system of distribution of 
fertilizers at present; and 

(b) whether Government are con-
sidering to allot the distribution of 
fertilizers through cooperative in-
stitutions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) and (b). Fertilisers used in the 
L"ountrv come from don1c::::t'i'~ manu-
iactur~ as well as from in1ports. The 
imported fertilisers are handled by 
the Central Fertiliser POD! operated 
by the Union Ministry of Agriculture. 
The allotments in respect of these are 
made only in favour of State Govern-
ments (except for small quantities in 
favour Of certain commodity boards 
pertaining to some of the export-orient-
ed commodities). The State Govern-
ments have been instructed to dis-
tribute all the fertilizers allotted to 
them through cooperatives and other 
puhlic imtitutional agencif:'s. 

As far as indigenously produ""l! 
fertilisers are concerned, internal dis-
tribution within a State is left to Ibe 
domestic manufacturers. Howe""r, 
in order to ensure equitable distribu-
tion of all available fertilisers, includ-
ing imported fertilisers, the U~on 

Ministry of Agriculture draws lIP a 
coordinated supply plan for ~e 

country as a whole. For this puroose 
the Ministry of Agriculture holdJr aix 
monthly Zonal Conferences to deter-
mine in resl-eet of each State its 
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estimated consumptian during the 
lIext Kharif or Rabi season. work out 
the supply expected to be made by 
domestic manufacturers, and then to 
determine the deficit to be met by 
imported fertilizers "through the 
Central Fertilizer Pool. 

In respect of domestic fertilizers, 
manufacturers have the freedom to 
market their produce through agencies 
of their choice. Efforts are however 
being made to persuade the manu-
facturers to distribute as much ferti-
lizers as possible through the institu-
tional agencies like cOoperatives and 
Agro-Industries Corporations etc. 
Fertilizer Corporation of India have 
already decided to distribute at least 
50 per cent of quantities of fertilizers 
through cooperatives and other public 
institutional agencies. 

The Policy of the Government is to 
encourage to the maximum possible 
extent <'.istribution of fertilizers to 
farmers through public agencies like 
cooperatives and Agro-Industries Cor-
porations etc. 
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Re-employment of Freedom Fighters 
Teachers of Delhi 

·416. SHRI M. KATHAMtJTHU': 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state: 

(a) whether Government are con-
sidering a proposal to re-employ those 
teachers who have been freedom 
fighters having spent many years of 
their early life in jail; 

(b) whether any request has been 
received from such teachers working 
in Delhi Schools; and 

(c) if so, decision taken thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV): (a) No such pro-
posal is under consideration. 

(b) Yes, Sir. Request was received 
from one teacher. 

(c) The Delhi Administration has 
re-employed him for a period of one 
year. A request for extending the 
period is before the Administration . 




